
~ omen OF 'l‘llF. cult-:1= JUDICIAL MAGISTRATF. = wnsr DISTRICT: DELHI
. I

_WEEKl£ND TRAFFIC COUI{l§ ROSTER (Wl?.S'l'l DISTRICT
FOR Tl-IE MONTH OE_A,UG,US,T,,-2,026

In pursuance of letter No. I575-l596fDHClGaz.IIBlG-7/2026 dated 13-03-2026 of Hon‘ble
High Court of Delhi, New Delhi and in compliance of the directions passed in the minutes of meeting dated
04-06-2026 under the chairmanship of Ld. District Judge/Chairman (l'1' 8:, Digitization), Delhi District
Courts and as approved by Ld. Principal District 8; Sessions Judge, West, Delhi, it is hereby ordered that
following l.d. Judicial offieers of West District, Delhi shall hold Weekend Traffic Courts, West District.
Delhi on the dates mentioned against their names during the month of August-2026.

‘SI .\lttme0l'llit::It1dieial Dfficeruui um Weekend Traffic l Dated lRo0m
N0 5 Cuurt,West District N0.

ii. ‘ll/ls. Renti.Dd. ii§)ii='<:-10 ' _ M ---“ \YvZ§i<¢na'1‘r=irn¢Coui1_Nb.—0l I@2-0§d2?5s"
[in Ms. Anamikzi, Ld. iMi=c (liwlahilalciourti-06 TT'~v=<=1<¢na Traffic c§>ti£t—r\io.*ei‘02-0s-2026ii 36
l

>*-—-—~~ ~i--—--—--- —--—— —-—-———-- - - --- _-_-_>-._ 1... ; - __ _ |_,__

3. §Ms. Jyoti Nain, l.d. JMFC (Mahila Coun)-0| Weekend Traffic Court No. Ol =09-08-2026 35

'4. Ms. Disha Lnngan, Ld. JMFC Weekend Traffic Court No. 02 I 09-08-2026 36
(Mahila Court)-O5 i

--- l---- _ - _ a . -7-_ ~ __ " - W
5. ESh. Vikas Madaan, Ld. JMFC Weekend Traffic Court No. Gll 16-08-2026 35

1 -- V - _-—-ii - - -- - - - V _ -_--____----__-W ___;ii+____ ..__ _4_..___
6. s Ms. lshita Bhardwaj, Ld. Civil Judge-OI Weekend Traffic Court No. 02| 16-08-2026. 36

. ->_ ._...- -i______ __._...__ ..______ _ _ _____ _ .__. _, *1 5_ I .___ _

:7. Ms.1\/loksha Bains, l.d.JMFC-ll Weekend Traffic Court No.0l:23-08-20265 35
-» - -i-u -»»---» ~ --- --- -_~-_-- --- .i»i_'_. ' _._ .  —_i 

8. V Ms. Shruti Shanna-II. Ld. JMFC Weekend Traffic Court No. 02 i 23-08-2026 36
‘I (Mahila Court)-02

9. 11*»/Is. Shivangi Mangla. Ld. JMFC (NI Act)-05 Weekend Traffic Court No. Ol i 30-08-2026| 35
l __ ,_ . ._ _ . --7 7,, ._ 777 ___ _._-»_ _____ E _._ _ _+_

I0. _Sh. Tanmay Batham, Ld. JMFC (N l Act)-03 Weekend Traffic Court No. 02; 30-08-20265 36
I __J, _._ _._ ,_:i _____ _._, , _.A,____. __ , -__ 7- l .._.....f..e_ _-_
Note : .
l. The Ld. Judicial Officer, West District, Delhi depurted for “Weekend Traffic Courts" West District.

Delhi shall be assisted by herfhis own court staff (01 Readerllkhlmad. 01 Stcnographer. 01
0rderlyIPeon). .

2. The l.d. Judicial Officer, West ““"-"ict, Delhi deputed for Weekend 'l'raffic Courts, West
District, and the staff of their courts shall be entitled to compensatory leave on a
working day, to be availed within a period of 1 year and 06 months respectively from the
date of duty. -..-

3. 'l‘he Ld. Judicial Officer, West District, Delhi deputed for Weekend Traffic Courts,
West District, Delhi are directed to submit a weekly disposal report to the office of the
undersigned indicating the number of cases listed, number of eases disposed, amount of
fine collected ere, in the prescribed format as followed in the ECTC. The Reader/Ahlmad
attached with Ld. Judicial Officer shall keep the disposed challan and consign the same to
Record Room.

4. 'l'he Reader/Ahlmad, Sr. PA/PA attached with the Presiding Officer shall ensure timely
updation of proceedings and disposal of ehallans on CIS/e-Challan Portal on the same
day, so as to maintain accuracy of record and real time status of case/challan.

S. Change of duty shall be done only in exceptional cases, subject to an intimation/request
being sent by rhe concerned Judicial Officer, at least a week before the requested
change. The concerned Judicial Officer shall herself/himself arrange for an alternative
and seek consent of such Juicial Officer, before sending a request for change of duty. The
office of undersigned shall not be olalhgated to change duty in any other case.
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The DCP, Traffic (West) Delhi is directed to deputc/deploy one(01) Compounding Officer
deployed in each Weekend 'I‘m.‘i'ic Courts, West District, Delhi on the aforesaid said dates
for verification of challans, for registration of the same in the register, for compounding
the challans etc. ii; . ,

‘EW£s§l;gQ@-u1hiwmiai~.;»/
' i udicial Magistrate

weseDisi:ri&, Delhi
no..l.£@.(i .::.l.€=E<}Zlcii\/itwciiii/wrc/zozs Dated, Delhi the ...lTl¢l¢.?l-. la 0 >5.
Copy forwarded for information and necessary action to:-
01. The Hon‘ble Registrar General, High Court of Delhi, New Delhi.

Through Ld. Principal District & Sessions Judge, (West),Delhi .
02. The Ld. Principal Disrrici & Sessions Judge, (HQ), Delhi.
03. The Ld. Principal District 8- Sessions Judge, (West), Delhi.
04 'I‘lte__Ld. District Judge/Chairman, (IT 8: Digitization), Delhi District Courts, Delhi.
05. Thebd. officer Incharge. Pool Car, 'l'is Hazari Courts, Delhi.
06. The Ld. Senior Civil Judge. West District, Tis Hazari Courts, Delhi.
07 The Ld. ACJM/ JMi—‘C(s} -' JSCC/ACJ/CCJ/CJ Vvest District Delhi.
08 The Secretary. Delhi Legal Service Authority, West District, Delhi.
09. The Director of Prosecution. Tis Ha'/.ari Courts, Delhi.
10. The Commissioner of !*<i1ii~i~_ Delhi.
11. The DCP Traffic (West) Ilvilzi.
12. The Secretary, Bar Association, Tis Hazari Courts, Delhi.
13. For Uploading on centralized web~site through LAYERS
14. The Care Taking Branch, HQ 8i West 'I'is 1-lazari Courts, Delhi.
15. Reader to the court of undersigned. _
16. The Cash Branch, West District, 'l‘is I-lazari (‘~"'*<. Delhi.
17. PS to Ld. Principal District and Sessions Judge(West) District,-Delhi
18. Office file. /' '

\"-, . 1 .
Re' J. " M
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